HIMACHAL PRADESH NATIONAL LAW UNIVERSITY,

SHIMLA

Preventfs

ATH HPNLU :

NATIONAL MOOT \\\\\\\\\\\\\
COURT COMPETITION,
2023

13TH - 14TH OCTOBER, 2023
(ONLINE ROUNDS)
&
28TH - 29TH OCTOBER, 2023
(OFFLINE ROUNDS)

> e
- KNODWLEDGE ' PARTNER

INERS =
®
SCC

B L] =10 Al
MOOT COURT COMMITTEE, HPNLU, SHIMLA




Greetings on behalf of Himachal Pradesh National Law University, Shimla!

Himachal Pradesh National Law University Shimla has gained considerable recognition in
the short span of time. HPNLU’s prime focus has always been to prepare leaders for law
and law-related professions through an integrated curriculum that emphasizes academic
excellence and acceptability. We ensure an exclusive platform that provides students with
a surfeit of unparalleled opportunities to experience the bliss of learning and marvels of
knowledge. Here, our priority is to make everyone discover their limitless potential and
proficiencies. With such an objective to provide devoted educational facilities to the
students, they are also groomed to be transformed into policymakers. With this in mind,
the HPNLU has committed itself to providing a congenial environment for the better
orowth and development of students. National Moot Court Competition is a flagship event
of the University, 4th National Moot is another edition of the same. Not only does the
university encourage its students to put their minds to the test, but it also fosters and
creates a similar environment for students across the country. This temple of learning
fosters an intellectual culture that bridges theory with practice and contributes to the
social, economic, and cultural development of the country. Although the times were
difficult and challenging due to the pandemic, the university, with this flagship in-person
event, has committed itself to not letting it create obstacles on the path of growth for the
students and legal education in the country. With this, I welcome you all to attend the
event and look forward to an intellectually stimulating competition.

Looking forward to hosting you all at HPNLU, Shimla!




The Himachal Pradesh National Law University, Shimla (HPNLU, Shimla) was
established by an Act of the Himachal Pradesh Vidhan Sabha in 2016 (Act 16 of
2016). In the seven years of its foundation, HPNLU has seen tremendous growth
and has undertaken a good number of innovative measures to enhance the
academic potential of its faculty members, students, and research scholars. The
University focuses on the holistic development of students about the legal system,
topographies of law-making, legal practice, and administration. The University is
committed to providing disciplinary and practical/application-based legal
education keeping in view the requirements of the overall development of its
students. HPNLU, Shimla has always tried to inculcate a mooting culture in its
law students and considers mooting an essential part of the law school experience.
The Moot Court Committee (MCC) is the official student committee for managing
mooting activities and events at HPNLU. In order to foster the culture of moot
court competitions, the University i1s organising its 4th National Moot Court

Competition, 2023 with SCC and EBC as knowledge partners.




Himachal Pradesh National Law University, Shimla, (HPNLU, Shimla) is
delighted to announce the fourth edition of the National Moot Court
Competition, 2023. This flagship event has been devised with the aim to create an
opportunity for learning the development of jurisprudence on emerging trends in
constitutional law, besides armouring the upcoming generations of the legal
fraternity with research and oratory skills. The Moot Proposition of the
Competition will revolve around constitutional law. However, the participants
will be expected to explore different dimensions of law and not restrict
themselves to the theme of the Competition. In the past, HPNLU, Shimla has
successfully conducted two editions of its National Moot Court Competition in
virtual mode, and 1n 2022, its maiden offline moot court competition, all of which
witnessed significant participation of law students from all over India.

Keeping up with the spirit of mooting, this year as well, we are delighted to

organize our flagship event in hybrid mode.




SCC Online® is brought to you by Eastern Book Company - a publishing house of
international repute and an acknowledged leader in the field of law publishing in India
for more than 75 yeats.

It was in the 1940's when two brothers, the Late Shri C.L. Malik and his younger brother,
the Late Shri P.L.. Malik, decided to settle in Lucknow and embark upon a career in law
bookselling and publishing. Together they laid the foundations of what today has grown
into a group of companies under the banner of Eastern Book Company - a group
recognized and respected for its contribution to legal literature worldwide. EBC
publishes a wide range of legal commentaries, student texts, law reports and digests, and
its products include pioneering works both in the print and electronic medium. With a
list of over 550 authoritative and well known titles, it 1s well recognised for its
contribution to legal literature worldwide.

Reliable and comprehensive law reporting of the Supreme Court of India has been
achieved through EBC's weekly law report since 1969, the Supreme Court Cases™ Now
running into nearly 300 volumes, it is the leading law report of India with a very wide
circulation and readership. Its high quality and meticulous standards have earned for it
the respect and admiration of the entire legal community and it is today the most
preferred and cited law report in all law courts.

Using the finest of technological innovations, we pioneered law information databases
for making law easily accessible in the electronic medium. This has appeared in a
revolutionary form, in the electronic medium, as SCC Online's Case Finder™. This
Information Database and search program is a proven source for quick retrieval of case-
law precedents of the Supreme Court of India.

The Web Edition versions of SCC Online® products have also been made available since
2009 with coverage expanding to 3.4 million documents from over 20 different counttries.

The mark of EBC stands for authenticity, reliability and promptness. Thereby, it also

fulfils 1ts commitment to the rule of law.
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wards

TEAM AWARDS
1.Winners: The Team shall be awarded with cash Prize of INR 25, 000/-

(Twenty Five Thousand only), three (3) one-year complimentary subscription
to EBC Learning worth INR 43,500/- (Forty Three Thousand Five
Hundred only); along with Certificates of Excellence.

2.Runners up: The Team shall be awarded with cash Prize of INR 15,000/-
(Fitteen Thousand only); along with Certificates of Excellence.

3.Best Memorial: The Team shall be awarded with INR 8,000/- (Eight
Thousand only) along with a Certificates of Excellence.

4.Certificate of Merit shall be given to all the Teams qualitying for the
Quarter-finals Round.

5.0ne month access to the SCC Online Web valued at INR 1099/- (One
Thousand and Ninety-Nine only) each; along with E-Certificates of
Participation shall be given to all the Teams participating in the Oral
Roundes.

6. Teams participating in the memorial qualitier round will also be E-Certificates

of Participation in the Memorial Qualifier Round.

INDIVIDUAL AWARDS

1.Best Researcher: The Researcher shall be rewarded with the cash prize ot
INR 8,000/- (Eight Thousand only) along with a Certificate of Excellence.

2.Best Speaker from the Preliminary Round shall be rewarded with the cash
prize of INR 8,000/- (Eight Thousand only) along with a Certificate of

Excellence.
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